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ORDER (ORAL)

.Hes^ondents

Jiistice V.S. Aggarwal:

During the pendency of tlie present petition, it is not being disputed that

on 17.5.2005, an order has been passed regularly promoting the applicant -aiid

other persons. Keeping in view tlie same, learned counsel for applicant states

tiiat he may be permitted to withdraw the present petition with liberty to take



recourse unclet- iav/ peitaiiiing to otiier claimstliat have not beesi given to the

applicant.

2. Allowed as pra^^ed. Subject to aforesaid, disnissed as witlidrawn.
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